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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 211/2024

IN THE MATTER OF:

Sanjay Agarwal ...Applicant
Versus

State of Uttarakhand & Ors. ...Respondents

ADDITIONALAFFIDAVIT ON BEHALF OF RESPONDENT NO. 1

Most Respectfully Showeth:

[, Kalyani (Female), aged about
48 vyears, D/o Shri Devraj
Singh, presently posied as
Additional Secretary,
Department of Environment
Conservation and  Climate

Change, Governmerit of

Y

IR

(Deponent)

I, the above name deponent, do hereby solemnly affirm and stated as

hereunder:

1. That the deponent is presently posted as Additional Secretary,

Environment Conservation and Climate Change, State of Uttarakhand

A
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i.e. Respondent No. | in the present matter as such she is fully
conversant with the facts of the case and competent to swear the present

Affidavit.

That the present Additional Affidavit is being filed pursuant to the

Hon’ble Tribunal’s order dated 20.03.2026 to file additional

information.

In compliance with the order passed on 20.03.2026 in the above
captioned matter, a letter was sent by District Magistrate, Tehri Garhwal
on 17.04.2025 to the Sub-District Magistrate, Narendra Nagar,
Superintending Engineer, Irrigation Division [I, Narendra Nagar,
Executive Engineer, Jal Sansthan, Ganga Unit, Rishikesh and Regional
Officer, Uttarakhand Pollution Control Board, Dehradun for taking

necessary action. Copy of the letter bearing number 202/District Ganga

' - Committee (2025-26) dated 17.04.2026 is annexed as Annexure -1.

For the purpose of carrying out a joint on-site investigation in the matter
in question, a letter was sent by the Sub-District Magistrate,
Narendranagar on 22.04.2026 to the Superintending Engineer,
Irrigation Division II, Narendranagar, Regional Officer, Uttarakhand
Pollution Control Board, Dehradun, Executive Engineer, Jal Sansthan,
Ganga Unit, Rishikesh, Tehsildar, Narendranagar, Survey Naib

Tehsildar, Narendranagar and Executive Officer, Nagar Panchayat

At
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Tapovan. In the said matter, on-site inspection of the concerned place
was done by the said officer and other nominated representatives on
02.05.2026. The said information was shared by the Ld. SDM,
Narendranagar vide its letter dated 18.05.2026 to the Ld. District
Magistrate, Tehri District. Copy of the Letter bearing number -
1143/SPA/SDM/Narendranagar dated-22.04.2026 and Letter No.-
1167/SPA SDM / 2026 dated 18.05.2026 is annexed as Annexure-

2(Colly.).

As per the inspection report, regarding the origin, confluence, and
length and width of the Nala (local name of natural drain), it is to be
noted that the origin of the Nala (local name of natural drain) in question
is within the reserved forest area at the intersection of the boundary of
Mauja Barkot. The confluence of the Nala (local name of natural drain)
is the Ganga River. The Nala (local name of natural drain) is

approximately 4 km long and its width varies from place to place. The

X+ average width of the Nala (local name of natural drain) is approximately

7 to 8 meters. Copy of the inspection report is annexed as Annexure -

3.

Regarding demarcation of flood zone with 100 year flood interval and
I meter contour as per River Ganga (Rejuvenation, Rejuvenation,
Conservation and Management) Authority Order, 2016, and marking it

on the revenue map, it is to be informed that, after on-site inspection of

e
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the said Nala (local name of natural drain) on 02.05.2026 by the ofticials
of Irrigation Division Il Narendra Nagar and Hydrology Division
Bahadrabad, Haridwar, the possible starting point coordinate-
30°9'23.91"N 78°19'1.44"E and end point coordinate- 30°7'48.36"N
78°19'46.09"E have been provided as per revenue map and Google
Earth for the work related to Flood Plain Zoning. On 15.05.2026, Jal

Vigyan Khand, Haridwar has invited tender in anticipation of allocation

of funds for the work of Consultancy work for Flood Plain Zoning of

natural Nala (local name of natural drain)/stream in Tapovan Decan
Valley, Rishikesh (Tehri Garhwal), the date of opening of which has
been fixed as 04.06.2026. Information/report regarding the part of the
construction work of the above buildings being within the flood zone

can be informed after the completion of the work related to the Flood

£ .~ Plain Zone of the natural Nala (local name of natural drain). The said
| ,.- information has been informed by the Irrigation Department, Narendra

- Nagar to the Ld. SDM, Narendra nagar vide its letter bearing Number -

870/CKN/Application No.-211/2024 dated-16.052026. Copy of the
letter bearing Number -870/CKN/Application No.-211/2024 dated-
16.05.2026is annexed Annexure — 4. Copy of the tender floated by the

Jal Vigyan Khand, Haridwar is annexed as Annexure - 5.

Regarding the status of encroachment and the action taken to remove

the encroachment, it is to be informed that at the place in question.

e

4
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encroachment has been done by constructing multi-storeyed buildings
on the left side of the said Nala (local name of natural drain) by a total
of 04 persons, against whom challan report has been sent to the court of
prescribed authority Narendranagar under section 4 of the SGV Act
1972. Presently, eviction suit against the said persons is pending. The
said information is also part of the join-inspection report which was

created after joint on-site inspection was conducted on 02.05.2026.

As per the inspection report, regarding the action taken to prevent the
discharge of untreated sewage/industrial waste into the Nala (local
name of natural drain) in question, it is to be informed that no industrial
unit is established/operated in the catchment area of the Nala (local
name of natural drain) in question. Due to the sewer line being

established in the said area, there is no need to construct a separate STP

for the establishments established at the said place. The owners of the

multi-storey buildings established at the said place have got themselves
connected to the sewer line. The said sewer line is connected to the 3.5
MLD STP Tapovan, and no sewer has been found flowing into any Nala
(local name of natural drain)/stream flowing in the said area. The said
information has been stated by Uttarakhand Pollution Control Board
vide its Letter No. UKPCB/ROD/NGT-107/2026-27/592-320 dated
08.05.2026 and by Uttarakhand Jal Sansthan vide its Letter No.

216/NGT/2026-27 dated 14.05.2026. Copy of the Letter No.

St
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UKPCB/ROD/NGT-107/2026-27/592-320  dated  08.05.2026 is
annexed as Annexure - 6. Copy of the letter bearing Letter No.

216/NGT/2026-27 dated 14.05.2026 is annexed as Annexure — 7.

9. That the contents of the Affidavit have been prepared under the
instructions of the deponent and the same are true and correct and

nothing material and has been concealed therefrom.

10. That the deponent undertakes to comply with any further directions that

this Hon’ble Tribunal may pass in the present matter.

i
DEPONENT

Verified at Dehradun, Uttarakhand on & 5 day of May 2026 that the
contents of the above affidavit are true and correct to the best of my
knowledge and belief, no part of it is false and nothing material has been

concealed therefrom.

identified by
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